
** CE^'TPAL ADt'-1>;IS'x'RATIVE TRIBUNAL
\

\  JABALi'-UR BENCH

CIRCUIT AT It:BORE

C.A. UC .^25/1 998

InCorc, this the 14th August, 2 003.

H(U'BLS CrlRI- omaRKER RAOU, MERBHK (J )
I

KCl.'BLE SHRI R. K . lIiADHYAYA,r--.MhER (A)

Kum. Champa C.Rao,
..orking as Matron at the
Divisional Railwcsy Hospital,

■ testem Railv;ay, Ratlam.. ••• Applicant

( By Shri G, L. Giipta, Advocate )

-ve rsu s-

1 . Union of India through
General Manager, Uestem Railv/ay,
Churchgate, Mumbai .

2. Divisional Railvay Manager,
■  -'estem Railv/ay,

Do-batti, Ratlam,.

3. Chief Medical Sup-rintendent.
Divisional Railv:ay Hospital,
;'.'e s te m. Ra i 1 vay, Ra 11 am .

4 . Dr . B .L .Aqoa laaal,
Senior Medical Cfficer,
Divisional Hospital,
'.'estem Railv/ay, s-atlam. ... ive'spon. .enus

(  By Shri Y.I.Mehta, Sr. Advocate with Shri D. S.
Patel, Advocate )

ORDER (ORAL)

HCR'B.^E SHRI SHaRKCK RAJU, M-.MDEH (A) :

In viev; of the statement m:ade on tcehalf of the

reEponc'ent5/ that a.s the acplicant has already oeen

voluntarily retired from service w.e.f. 14.2 .2003

and at that timie had been working as v-atron on regular

basis, nothing survives in this O.A., ahich has

aocordinoly rendered infructuc'us v/nd disToscad or a.s

such. Ho costs.

(  R. K. Upadhyaya ) ( Shanker Raju )
Member (a) Member (J)

/a s/




